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O.A. No. 760 of 2005 

it. Ganapafi 	 . Applicant 
Vs 

Union of India. & Or 	 .Respondnt 

Orfrr dat&d: 13.12.2011 

CORAIM: 
HoifbIt Shri CR ,M phap,atrM ember (Admn.) 

& 
Hcn' ble Shn A. K. Patnaik, Member(Juj 

Heard Mr. Achintya Das, Ld. Counsel for the 

applicant and Mr. S.K.Qjha, Ld. Standing Counsel 

appearing for the RendntRiiIwws. 

i view of the above, this case is dismissed as 
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